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PAPERS LAID ON THE TABLE 

NOTIFICATION BTC. UNDER DELHI LAND 
RJilORMS ACT 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT): I beg to lay on the Tabie-

(1) A copy of the Delhi Land Reforms 
(Amendment) Rules, 1970 published 
in Notification No. II/LRO(R)/1070 
in Delhi Gazette dated the 6th July, 
1970, under sub-section(3) of section 
191 of the Delhi Land Reforms Act, 
1954. [Placed in Lib,ary. See No. LT-
4299/70). 

(2) A statement (Hindi and English ver-
sions) explaining reasons for delay in 
laying the Notification and for not 
laying the Hindi version thereof. 
[Placed in Lib,ary. See No. LT-4300/ 
70]. 

NOTIPICATIONS UNDER INDUSTRIES (DEVELOP-
MENT AND REGULATION) ACT 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEW AK): I beg to lay on the Table-

(I) A copy each of the following Notifi-
Qtion (Hindi and English versions) 
under sub-section (2) of section 18A 
of the Indu$tries (Development &lid 
Regulation) Act, 1951:-

(i) S.O. 2969 published in Gazette 
of India dated the 2nd September, 
1970 regarding management of 
the Pratap Spinning, Weaving and 
Manufacturing Company Limited, 
Amalner (Maharashtra). 

(ii) S.O. 3116 published in Gazette 
of India dated the 15th September, 
1970, regarding management of 
the Rai Saheb Rekhchand Gopal-
da. Mohta Spinning and Weaving 
Mills Private Limited, Akola 
(Maharashtra). 

(iii) S.O. 3495 published in Gazette 
of India dated the 24th October, 
1970 regarding management of 
the Muir Mills Limited, Kanpur_ 
[Placed in Libra,y. See No. LT-
4301/70). 

(2) A copy of the Annual Report on the 
activities of the Coir Board and the 
working of the Coir Industry Act, 
1953 for the year 1969-70, under sub-
section (1) of section 19 of the said 
Act. [Placed in Libra,y. See No. LT-
4302/70). 
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